dl TEM NO. M1 COURT NO. 2 SECTION | VB

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No.16526/2011

PARVESH CHAUDHARY Petitioner(s)
VERSUS

LOVELEEN SAI NI Respondent ( s)

Dat e: 29/06/2011 This Petition was nentioned today.

CORAM :
HON BLE MR JUSTI CE P. SATHASI VAM
HON BLE MR JUSTI CE A. K. PATNAI K
(Vacati on Bench)
For Petitioner(s) M. Aftab Ali Khan, Adv.

For Respondent (s)

UPON bei ng nmentioned the Court made the follow ng
ORDER

Li st on 30th June, 2011.

[ Usha Bhardwaj ] [ Savita Sainani ]
Court Master Court Master



